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LOK SABRA 

Tuesday, Februarv 14, 1961/Magha 
25, 1882 (Saka). 

The Lok Sabha met at Fifteen minutes 
past Twelve of the C/.ock. 

12.15 bra. 

IMR. SPEAKER in the Chair] 

MEMBER SWORN 

Shri Rajendra Pratap Singh (Rae 
Bareli) 

12.15i hrs. 

OBITUARY REFERENCE 

Mr. Speakt'r: I have to inform the 
Bouse of the sad demise of two of 
our friends, namely Shri C. R. 
lyyunni and Sri Krishna Sinha. 

Shri lyyunni was a Member of 
the Firsl Lok Sabha during the years 
1952-57. He passed away on the 21st 
.1anuary, IDet at Trichur at thet age 
of 71. 

Dr. Sri Krishna Sinha was a Mem-
ber of ttte fanner Central Legisla-
tive Assembly during the yean 
1935-37 and of the Constituent 
Assembly durin, the years IM6---49. 
& was tM Chief Minister of Bihar 
at the time of bitt; death. He paped 
away at Patna on the 311t January, 
1961 at the ale of 74. 

We deeply mourn the loss of these 
friends and I am sure the Houe 
will join me in conveying our eon-
dolences to the bereayed fammes. 

1868 (AI) LB-2. 

The House may stand in ·.Uence 
for a short while to express ita 
o o~  

The Members then stood in Mlence 
for a minute, 

lZ'll, bra. 

PRESIDENT'S ADDRESS 

Secretary: I be, to lay on the 
Table a copy of the President'. 
Address to both Houses of Parlia-
ment assembled together on the 14th 
February, 1961. 

Prellidents' Addrelll 
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The PresJdent: Members ot Parlia-
ment, I welcome you to your laboura 
in a new session of Parliament. 

2. The year we have left behind 
has been one of considerabl{' stress 
and strain both internally and exter-
nally. My Government have faced 
the problems that arose by their 
strenuous endeavours and by firm 
adherence to the prinCiples of their 
basic policy, and with conftdence in 
the future. Though many and 
stubborn problems still await solu-
tion, or are in the process of beine 
solved, the situation both at home 
and abroad shows sims of improve-
ment and justifies hope and cautious 
optimism. 

3. The problems of a"resaion on 
and incursions into the .overel,n 
territory of the Union have yet to 
be resolved, but my Government i. 
well alert to them and to all tMir 
implication.. Defen.ive arrance-
ments, includin, the openine up 01 
areas by Better communication. and 
development, receive their continuou. 
and careful attention. 

4. While China has withdrawn trom 
the military polt. it ha4 .... blilhed 
at Longju and not attempted an,. 
turther violations 01 Union territory, 
her intraOlipnce conUnuei. It i. the 
cODItant endeavour of my Govern-
ment to maintain our defen.ive 
.trencth in the face of this contlnu-
lnc hostility from acrou our frontier. 
My Government will bowt'Vef, Melt 
to adhere ftnnly to the prlnclpl. 
which this Nation regards .1 baic: in 
our relatioOl with natloOl, They 
cannot aceept the relU1t1 01 unJ-
lateral action or clecislona taken by 
ChiDa. 
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. [The President.] 

5. This peaceful but firm policy and 
progressive preparedness for defence 
has the support of our people and 
has a180 profoundly influenced world 
opinion. We flrmly hold that the 
frontiers between India and China 
have been for long well established 
by treaties, custom and usage. In 
spite of present unwillingness, or 
even intransigence, my Government 
hope that, sooner rather than later, 
China will persuade herself to come 
to a satisfactory agreement with our 
country in regard to our common 
frontiers. Friendly relations with 
our great neighbour, which my Gov-
ernment have always sought to pro-
mote, can then become a reality 
which will endure and contribute to 
our ('ommon good and to stability in 
Asia and the world. 

8. In pursuance of the agreement 
announced in the joint communique, 
issued in April last at the cnd of the 
meeting in Delhi between the Prime 
Minister of China and my Prime 
Minister, designated officials from 
their respective Governments have 
been engaged in talks in New Delhi, 
Peking and Rangoon. These talks 
have now concluded. The report 
submitted to my Government by 
their officials will be> laid before 
Parliament. 

7. My Government have welcomed 
the emergence of many independent 
countries in the continent of Africa 
to full statehood and their admission 
as ful] members in the United Nations. 
This awakening of Africa and the 
emergence of many sovereign re-
publics is a matter of gratification to 
us. We welcome especially their 
declarations to remain unalilTled and 
not to become Involved In the cold 
war conflict. This constitutes a wel-
come vindication, on merits, of the 
polley *,lstently followed by my 
Government in re,ard to international 
relations. 

8. The situation in the Conto 
continues to cause my GovernmdDt 
deep concern, tnvolvlnJ as ft does 

the freedom and integrity of tm. 
recently liberated country, the pro-
gress and development of the African 
continent itself, as well as both the 
prestige and potency of the United 
Nations as an instrument for settling 
international problems and the pro-
tection of the weak against aggres-
sive countries. The pressure of 
Belgian arms, military and semi-
military personnel, and their aid to 
some of the rival groups in the 
Congo, in defiance of reiterated deci-
liions of the United Nations. are the 
main disturbing factors in the Congo 
situation. 

9. My Government will continue to 
follow a policy based upon their 
dedication to the purposes of the 
United Nations and their desire to 
see the Congolese people in the full 
enjoyment of their newly won free-
dom. To this end, my Government 
have consistently urged the with-
dl'awal of the Belgians, the release of 
political personalities and more 
particularly those who have parlia-
mentary immunities, the neutraliza-
tion of factional forces and armed 
groups, and the summoning of Parlia-
ment and the restoration of constitu-
tional authority. 

10. Nearer our own country. in 
Laos also, a situation has developed 
that causeli grave concern. My 
Government continue to use their 
best endeavours for the reactivation 
of the international Commission witb 
the consent and authority of all con-
cerned, to prevent further deteriora-
tion of the situation. Spread of con-
flict there mieht have serious reper-
cussions in Asia and the world, and 
it is the policy of my Government 
to endeavour to avert it. 

11 Goa continues to be under the 
o o~  domination of Portup1. My 
Government stand committed to the 
peaceful liberation of this part of 
India where a decadent coloniallsnt 
stU1 sumftS. 
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12. India's relations with her 
neighbours and other countries have 
IOntinued to be peaceful. My Gov-
ernment, firmly adhering to the 
policy of peaceful co-existence and 
,ood neighbourliness, seek to pro-
mote these relations without becom-
ing entangled in military alliances 
with one country or another. 

13. To promote goodwill, there 
have been exchanges of visits with 
other countries. I visited the Soviet 
Union to return the courtesy of the 
visit of the President of the Union 
of Soviet Socialist Republics to India. 
I am grateful for the warm welcome 
which the President, his Govern-
ment and the people of his country 
extended to me. The Vice-President 
visited the United States of America 
and France. 

14. My Prime Minister paid visits 
to the United Arab Republic, Lebanon, 
Turkey and Pakistan. Other Minis-
ters and same special representa-
tives of Government have visited 
various countries either on miSSions 
of goodwill or for deftnite purposes. 
These countries include Ceylon, 
Mexico, the countries of Western 
and Eastern Europe, Ethiopia, Nigeria, 
Ghana and the Mongolian People's 
Republic. 

15. Diplomatic representation was 
established last year with the Re-
publics of Uru,uay, Paraguay, the 
Congo and the Malagasv Republic. 

16. My G/7Vernment welcomed the 
emergence of Cyprus as an indepen-
dent Republic, thus terminating tHe 
lang period of colonial domination. 

17. Her Majesty Queen Elizabeth 
II and His Royal Highness the Prince 
Philip, Duke of EcUnbur,h. kindly 
accepted my invitation to visit IDcliL 
We have been happy to have them 
with us, and they are the honoured 
and welcome- guests not only of my-
IeIf, but of my Government &lid our 
JJeOple. 

18. We have also bad the prlvilep 
of we1eominl to our country 'lbeir 

Imperial Higllnesses the Crown Prince 
and Princess ot Japan, representina· 
His Imperial Majesty the Emperor 
of Japan, Mr. Khrushchev, Prime 
Minister of the Soviet Union, HiI 
Majesty the King of Nepal, President 
Nasser of the United Arab Republic. 
President Soekarno ot Indonesia .. 
President Sekou Toure of Guinea. 
Professor Theodore Heuss, former 
President of the Federal Republic 
of Germany, Vice-President MaC8pa-
,al of the Philippines, and the Prime 
Ministers of China, Burma, Poland· 
Nepal and Ceylon. We are alao-
happy to receive Their Highnes ... 
the Maharajas ot Bhutan and Sikklm 
as our distinguished guests. The· 
visits of all these high dignituiea. 
have been a ,reat honour to us. 

19. The main issue before the world-
today is that of disarmament. My 
Government have persevered 00. 
'every ot'casion, more particularly in. 
the United Nations, to aasist to for-
mulate a basis of agreement amon, 
nations, more especially among the 
Great Powers, in this regard. To 
this end, my Government have placed 
proposals betore the General Auem-
bly of the Unit(.'Ii Nations, the pur-
pose of which is that disarmament 
negotiations should be definitely 
directed to the outlawing of war as 
an instrument for lettling dispute. 
between countries. 

20. The Union of South Africa 
persists, much to our regret and In 
spite of every effort that we make. 
to discriminate against her national. 
ot Indian ori,in and to build her 
society on the basis ot total racial 
discrimination, that is, apartheid. 
The disregard ot human dipUt)', the 
violation ot human rights and the 
policy and practice of apartheid hive 
IIbocked the world more than ever 
before. 

21. The ouUine of the Third Five 
Year Plan baa been completed by the 
Plannilll CommiaIlon with the c0-
operation of the State Government. 
and hal been approved in prlndple 
by the National Developmat CounciL 
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As soon as the Draft Report is ready, 
it will be placed again before the 
National Development Council, and 
later before Parliam('nt. 

22. The national income for 1959-60 
is estimated to be Rs. 12,210 crores 
at 1952-53 prices, as compared with 
Rs. 10,920 crores in 1955-56. The 
annual rate of increase has not been 
as much as we had hoped. This was 
due to severe setbacks suffered by 
agriculture in 1957-58 and 1959-60 
'This year's crops. however, are ex-
pected to be good, and industrial 
production is rapidly rising. 

23. PI'ice levels have registered 
a rise C'f about 6 per cent. as com-
pared to the previous year. Various 
measures that my Government have 
taken have checked this rise and, in 
'some C ~  such as cloth, prices have 
,;hown a dLlwnward movement because 
of Gov('rnment action. In spite of 
the ditnculties encountered and the 
decline in our foreign exchange 
reserves, the outlook, both in agri_ 
coulture and L~  is definitely 
promising. 

24. Panchayati Raj. or village demo-
.crary. has made rapid strides. My 
Government hope that belfore the 
. .end of 1961, Panchayati Raj institu-
tions would have been introduced in 
all the States. An elaborate pro-
gramme for the trainine of non-
()ft\cials to help these institutions 
eft1cil'ntly, has been inaugurated. 
Service Co-operatives have increased 
tht'ir membership by approximately 
18 million and are expected to dIs-
burse loans to the extent of 190 
crores of rupees. 

25. AJficultura) production has 
aaain shO'Wn deftnite improvement in 
1960-61. The production of Kharlf 
'cereals In 1960.81 is now estimated 
to be more than two million tons 
higher than that in ~  and it 
is cxpl'cted to be hi,her than even 
In 1958-59 when our production 
:ftgure was the highest on record. 

The prospects of the Rabi crop are 
also bright. On the whole, 1960·61 
may turn out to be a very good year 
from the point of view of agricultural 
production. The increase in internal 
production, along with the measures 
taken by my Government to build 
up substantial reserve stocks, has 
already brought about a healthy 
trend in foodgrain prices. The tar. 
gets of minor irrigation and seed 
multiplication farms, laid down in 
the Second Five Year Plan, are ex-
pected to be realised almost fully. 
Intensive cultivation is being encour-
aged throughout the country, and, 
more ~  in ~  areas. 
Under the Third Five Year Plan, 
agricultural development is being 
given a high priority, so as to provide 
a strong base for the economic deve-
lopment of the country, The aim is 
to achieve self_sufficiency in food-
grains, and to increase considerably 
other forms of airicultural produc-
tion. 

26. Industrial output has risen, in 
some cases, spectacularly. For the 
first ten months of 1960, the produc-
tion index was 167 as against 149 
for the corresponding period of the 
previous year. The three steel plants 
in the public sector have been almost 
completed and are now in progres-
sive production. The manufacture 
of industrial machinery and machine 
tools has made satisfactory progress. 
New sources of oil have been dis-
covered, notably in Ankleshwar in 
Gujerat and in Sibsa,ar in Assam. 
It is expected that trial production 
will commence this year. Work on 
two refineries is proceeding, and a 
third refinery is also going to be 
established. 

27. The prospects of the use of 
atomic energy for industrial purposes, 
as well 81 for ~  anel agricul-
tural uses, have advanced by the 
inauguration of the third reactor, the 
Canada.Indian reactor, which ~  

into operation recently. 
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28, Among multi-purpose river 
valley projects, the Chambal River 
Project, the Gandhi Sagar Dam and 
the Kotah Barrage were inaugurated, 
.and two of the five units of 90,000 
kilowatts each have been commis_ 
sioned at Bhakra. The remaining three 
units are likely to be commissioned 
in the course of the next few months. 

29. Labour relations, apart. from 
the recent regrettable strike by Gov-
€rnment employees, have improved. 
The Code of Discipline has exercised 
a healthy influence, and there is an. 
appreciable fall in the number of 
days lost. The Employees' State 
Insurance Scheme has been extended 
to further areas to cover about 15'8 
lakh factory workers. Tripartite 
wage boards have already dealt with 
major indus! ries of cotton textiles, 
.cement and sugar and have been set 
up for jute and tea plantations. Pilot 
schemes for workers' participation in 
management have been introduced 
in some industrial units. 

30. Progress has been made in 
regard to the introduction of Hindi 
in tbe administration. A Central 
Hindi Directorate has been constitut-
ed to carry out the decisions of Gov-
ernment regarding the development 
lind propagation of Hindi. 

31. As Members of Parliament are 
aware in July last my Government 
decide'd in consultation with the Na,a 
leaders \0 constitute a separate State 
of Nagaland within the Indian Union. 
& a ftrst step, I have promulgated 
a Regulation under which representa-
tives have -been elected to an Interim 
Body to asaist and advise the o ~

nor in the administration of Naga-
land during the transitional period. 
'My Government are deWrmined to 
put down the boltile elements wblch 
are creating 10 much hardahip and 
aUfteriDil for the people there. 

32. A statement of the eltitnated 
receipts and expenditure of the Gov-
ernment of India for the financial 
year 11181-82 win. a usual, be laid 
before you. 

33. Two Ordinances, name1)" "The 
U.P. Supreane Ceu (Validation) 

Ordinance" and "The Banking 
Companies (Amendment) Ordinance", 
have been promulgated since the last 
Session of Parliament. 

34. Members of Parliament, since 
I addressed you last, your two Houses 
have passed 67 Bills. There are 15 
Bills pending before you from the 
last session. My Government win 
take steps to seek the passage of these 
Bills during this session. 

35. My Government propose to 
take appropriate steps for the con-
vening of a joint session of Parlia. 
ment tor the consideration of the 
Dowry Prohibition Bill in regard to 
which the two Houses have differed 
in some respects. 

36. My Government will place 
before you the followin, Bills, amonl 
others, for your consideration:-

1. The Income-Tax (Amendment. 
Bill. 

2. The Extradition Bill. 

3. The Indian Patents and Desi,n 
Bill. 

4. The Essential Commoditi •• 
(Amendment) Bill. 

5. The SUlar Export PJ'omotlon 
(Amendment) Bill. 

6. The Narcotics Bill. 

7. The Apprentk .. bip Trainin, 
Bill. 

8. The Hiffillchal Pradesh Aboli-
tion of Bi, Landed I'.I1etel 
and Land Reform, (Amend-
ment) Bill. 

37. Members of ParUament, I have 
drawn your attention to lOme of the 
main ,"vents and achlevemenu. tor 
the put year. I have also projected 
before you my Government's pro. 
,ramme for the comlnt year. I have 
drawn your attention to tbe areat 
task, and burdens that arc in tront 
of us aU. I have DO doubt that thue 
will eoaage your cleclieated attention. 
Your understandiDg. vitllaDee and 
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eo-operation in respect of the many 
problems of our economic planning, 
our defence, world peace and the 
Itruille of still dependent peoples, 
will, 1 feel sure, be available to my 
Government and help to reassure 
our people. The resources of our 
country and the qualities of our 
people, stand engaged in the historic 
and tremendous tasks of national 
reconstruction and progress that are 
part of our destiny. 

38. My Government will constantly 
endeavour to initiate and promote 
efforts and 8chemes to shorten the 
time between their decisions on 
policies and the implementation 
thereof. They will seek to enable 
our democracy to share and partici-
pllte at all levels in the great econo-
mic and social developments that 
must progress, if we are to survive 
as an independent nation with 
lIIlignity and a sense of fruitful func-
tion. The unity and the social well 
being of our entire people, the rapid 
progresfi to a democratic and socialist 
lociety, wherein changes mnat be 
timely and progress grow from more 
to more, must be attained peacefully· 
and by consent. 

39. Members of Parliament, I ~  

bid you to your arduous labours and 
wish you success in them. I am 
confident that wisdom and tolerance 
and the spirit of co-operative ende-
avour will be your guide. May your 
labours yield a rich harvest and thus 
advance our country and people and 
the world which we are all pled,ed 
to serve. 

12.181 hrs. 

PRESIDENT'S ASSENT TO BILLS 

SeereUf7: Sir, I lay on the Table 
following eleven Bills passed by the 
House. of Parliament durin, the lut 
MS!lion and assented to by the Preal-
dent sinct! a report was last made to 
the House on the 5th December, 
1980:-

(1) The Appropriation (Railways 
No.5 Bill, 1910. 

(2) The Appropriation (No.5) 
Bill, 1960. 

(3) The Indian Post Office 
(Amendment) Bill, 1960. 

(4) The Tripura Excise Law 
(Repeal) Bill, 1960. 

(5) The Railway Passenger Fares 
(Amendment) Bill, 1960. 

(6) The Indian Tariff (Amend-
ment) Bill, 1960. 

(7) The Code of Criminal Proce-
dure (Amendment) Bill, 
1960. 

(8) The British Statutes (Appli_ 
cation to India) Repeal Bill, 
1960. 

( 9) The Repealing and Amending 
Bill, 1960. 

(10) The Prevention of Cruelty to 
Animals Bill. 1960. 

(11) The Children Bill, 1960. 

Sir, I also lay on the Table copies, 
duly authenticated by the Secretary 
of Rajya Sabha, of the following elevn 
Bills passed by the Houses of Parlia-
ment during the last session and 
assented to by the President since a 
report was last made to the House on 
the 5th December, 1960:-

(1) The 
Fund 
1960. 

Employees' Provident 
(Amendment) Bill, 

(2) The Bilaspur Commercial 
poration (Repeal) Bill, 1960. 

(3) The Mahendra Partap Singh 
Estates (Repeal) Bill, 11160. 

(4) The Motor Vehicles (Second 
Amendment) Bill, 1960. 

(5) The Preventive Detention 
(Continuance) Bill, 1980 

(6) The Forward Contracts (Re-
gulation) Amendment I:'lll. 
1980. 

(7) The Preference Shares (Re-
gulation of Dividends) Bill, 

11180. 
(8) The Acquired Territories 
(Merger) Bill, 1160. 




